Title: Statement regarding Government Business during the week commencing from 16.08.2000.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): With your permission, Sir, | rise to announce that Government Business during the week

commencing Wednesday the 16t August, 2000 will consist of:-

1. Consideration of any item of Government Business carried over from today's Order Paper.

2. Consideration and passing of the following Bills:-
a. The Protection of Human Rights (Amendment) Bill, 2000
b. The Punjab Municipal Corporation Law (Extension to Chandigarh) Amendment Bill, 2000
1. Consideration and passing of the following Bills as passed by Rajya
Sabha:-
(@) The Indian Power Alcohol (Repeal) Bill, 2000
(b) The Chemical Weapons Convention Bill, 2000
(c) The Semiconductor Integrated Circuits Layout Design Bill, 2000
a. The All India Institute of Medical Sciences (Amendment) Bill, 2000.
4. Consideration and passing of the following Bills after they have been passed by Rajya Sabha:-
(a) The Workmen's Compensation (Amendment) Bill, 2000
(b) The Multimodal Transportation of Goods (Amendment) Bill, 2000.
SHRI VILAS MUTTEMWAR (NAGPUR): Sir, the following items may be included in the next week's agenda:-

1. Serious situation arising in the State of Maharashtra where several lakh tonnes of sugar are rotting because of
import of sugar from Pakistan and brazil. It creates unrest among the cane growers and sugar industry in
Maharashtra.

2. Maharashtra is becoming the target of ISI. Government of Maharashtra have been cautioned about plan of ISI
to carry out large scale violence and bloodshed in Mumbai. | request the Centre to accede to the demand of
Maharashtra Government for Rs.200 crore to counter the menace of ISI and modernise the police force.
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SHRI AP. ABDULLAKUTTY (CANNANORE): Mr. Speaker, Sir, the following items may be included in the next
week's agenda:-

1. The price of coffee has decreased sharply. Therefore, the measures to protect the interest of coffee cultivators
should be discussed.

2. Wynad district in my constituency, Kannur (Kerala), is a backward district. The need to open a Postal
Sorting Centre in the Wynad district should be considered seriously.

DR. SANJAY PASWAN (NAWADA): Mr. Speaker, Sir, the revised UGC scale for the teachers has been
implemented in all the universities of India but the teachers of universities in Bihar are deprived of it. Teachers of
Bihar are on strike since 1.8.2000. A sum of Rs.200 crore, which was allotted by the Central Government under this
head, has not yet been properly used. Therefore, my contention is that the teachers of Bihar should be given their
dues.

SHRI KIRIT SOMAIYA (MUMBAI NORTH EAST): Mr. Speaker, Sir, following
items may be included in the next week's agenda:-

1. Evaluation of slum improvement and slum resettlement scheme implemented by Urban Development Ministry
and HUDCO.

2. Simplification of regulatory system, avoidance of multiplicity of regulatory bodies, adopting a fool-proof
mechanism to protect and solve grievances of small investors.
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SHRI TRILOCHAN KANUNGO (JAGATSINGHPUR): Mr. Speaker, Sir, | request that discussion on the
recommendations of the Eleventh Finance Commission and action taken thereon be included in the next week
agenda.

12.08 hrs.



